
 Title:  Regarding  misbehaviour  with  the  passengers  by  the  Shiv  Sainiks  in  the  Chhattisgarh  Express  Train  at  Mathura  Railway  Station.

 श्री  रामजीलाल  सुमन  (फि  रोजाना)  :  उपाध्यक्ष  महोदय,  ३०  नवम्बर  को  दिल्‍ली  की  छत्तीसगढ़  एक्सप्रेस  में  शिव  सैनिक  जा  रहे  थे।  उन्होंने  मथुरा  रेलवे  जंकशन  और  आगरा
 tee  कट  स्टेशन  पर  उत्पात  किया,  रोगियों  में  प्रवेश  किया  और  जिन  यात्रियों  का  प्रथम  श्रेणी,  द्वितीय  श्रेणी  में  आर  क्षण  था,  उनकी  उठाकर  नाहर  फक  दिया।  महिलाओं  के
 साथ  मार-पीट  की,  बच्चों  को  फका।  रेलबे  के  जो  आला  अफसरान  थे,  ने  अपने  कमरे  नंद  कर  क  भाग  गए।  सुरक्षा  कर्मियों  की  भूमिका  शून्य  के  बराबर  रही।  यह  अत्यधिक
 गंभीर  मामला  है  और  लगता  यह  है  कि  जब  से  भारतीय  जनता  पार्टी  की  सरकार  सत्ता  में  आई  है,  उसके  सह  योगी  संगठन  यह  समझने  लगे  हैँ  कि  उनकी  हैसियत  कानून
 से  कहीं  ज्यादा  ऊपर  है।  सर  कारी  सम्पत्ति  को  नुकसान  हुआ,  खेलने  की  सम्पत्ति  को  क्षति  पहुंची,  लोगों  को  साथ  मार  -पीट  हई  जिन  लोगों  को  आर  क्षण  मिला  हुआ  था,  उन
 को  नाहर  फका  गया।

 मेरा  आपसे  विनम्र  निवेदन  है,  रेल  राज्य  मंत्री  यहां  बैठे  हुए  हैं,  मैं  चाहुंगा  कि  इस  पर  गंभीरता  से  जांच  हो  और  दोषी  लोगों  @  स्कियाफ  कार्यवाही  सुनिश्चित  की  जाए।

 (व्यवधान)
 रेल  मंत्री  बैठे  हुए  हैं।  मेरा  प्रार्थना  है  कि  वे  इस  संबंध  में  कुछ  बोलें।

 (व्यवधान)

 MR.  DEPUTY-SPEAKER:  Yes,  please.

 THE  MINISTER  OF  RAILWAYS  (KUMARI  MAMATA  BANERJEE):  | think  I  shall  respond  to  him.

 ">माननीय  सदस्य  ने  जो  कहा  है,  ससक  लिए  मैं  बहुत  चिन्तित  हूं।  हमारे  देश  में  ऐसी  बहुत  सारी  जगह  हैं,  जिसमें  रिजर्वेशन  मिलने  के  नाद  भी

 (व्यवधान)
 "Ss

 ">lam  sorry  to  say.  Please  do  not  misunderstand  me.

 "रीजनल  रिजर्वेशन  है,  बहुत  सारे  लीडर्स  भी  उनको  वहां  से  उठा  देते  हैँ  और  सीट  कैप्चर  कर  लेते  हैं।  सिक्योरिटी  हम  लोगों  के  पास  नहीं  है,  बह  पेट  गवर्नमेट  को  पास  है।

 "Ss

 ">We  pay  50  per  cent  to  the  G.R.P.  But  they  are  answerable  to  the  State  Government.  My  request  is  that  Parliament  must  discuss  this
 matter.  The  Railways  should  set  up  their  own  security  force  so  that  passengers  get  the  security.  Sometimes,  |  feel  very  sad.

 ">Yesterday,  in  Bihar,  one  of  our  Assistant  Engineer  was  kidnapped  because  he  went  through  the  track  wheeler  to  see  the  track
 condition.  He  was  kidnapped  at  4.30  p.m.  Even,  |  talked  to  the  Chief  Secretary  at  11  0"  clock  in  the  night.  |  worked  for  the  whole  night
 to  rescue  the  man.  But  sometimes  our  engineers  have  been  kidnapped;  sometimes  our  officers  have  been  kidnapped.  Sometimes
 they  do  not  allow  people  even  go  to  the  reserved  seats.

 "S|  will  appeal  to  all  the  hon.  Members  one  thing.  |  know  that  five  per  cent  of  Members  along  with  10  or  15  people  travel  by  the
 Rajdhani  Expresses  and  other  Expresses.  When  people  purchase  tickets,  they  should  be  allowed  to  get  their  amenities  and  we
 should  not  disturb  them.  So,  a  decision  should  come  from  this  House.  |  appeal  to  all  the  hon.  Members  of  this  House  to  please  take  up
 the  passengersਂ  security  and  passengersਂ  safety  aspects  seriously  so  that  this  matter  can  be  discussed.  This  is  a  very  serious  matter.

 ।  think,  everybody  should  cooperate.  Passengersਂ  interest  is  the  first  and  our  interest  is  the  last.  That  is  why,  we  want  to  see  that  the
 security  of  the  passengers  is  increased.

 MR.  DEPUTY-SPEAKER:  Can  you  not  strengthen  your  R.P.F.?  Can  R.P.F.  Act  be  amended?

 “...  (Interruptions)

 SHRI  RAJIV  PRATAP  RUDY  (CHHAPRA):  The  R.P.F.  Act  can  be  amended.

 ">SHRI  RAJESH  PILOT :  ॥  can  be  amended.  (Interruptions).

 ">KUMARI  MAMATA  BANERJEE:  What  Shri  Rajesh  Pilot  has  said,  R.P.F.  only  looks  after  the  railway  property,  not  the  security.  That
 is  why,  if  the  House  agrees,  |  can  bring  the  Bill.  (Interruptions).  Let  the  House  pass  the  Bill.  (Interruptions).

 ">SHRIRAJIV  PRATAP  RUDY :  This  is  a  policy  matter.  (Interruptions).

 ">MR.  DEPUTY-SPEAKER:  ।  think,  we  are  deviating  from  the  subject.  She  has  already  said  that  she  will  examine  it.

 “...  (Interruptions)

 ">SHRIRAJIV  PRATAP  RUDY  :  The  House  would  welcome  any  such  Bill  for  strengthening  of  the  R.P.F.  The  Government  should  bring
 forward  such  a  Bill.  (Interruptions).

 ">MR.  DEPUTY-SPEAKER:  It  is  not  a  matter  for  discussion.  She  has  reacted.

 “...  (Interruptions)

 ">SHRI  RAJ  PRATAP  RUDY :  Regarding  R.P.F.  and  its  activities,  we  would  welcome  if  the  Government  bring  forward  a  Bill  to



 empower  the  R.P.F.  |  think,  the  Government  should  take  action.  (Interruptions).

 ">SHRIMADHAVRAO  SCINDAA  :  |  think  a  comprehensive  legislation  should  be  brought  before  the  House.  (Interruptions).

 ">MR.  DEPUTY-SPEAKER:  She  has  already  reacted.  Let  us  come  to  the  ‘Zero  Hour".

 ">SHRIRAJIV  PRATAP  RUDY  :  This  amounts  to  an  assurance  from  the  Government.  The  Bill  should  be  brought  forward,  discussed
 and  passed  in  the  House.

 ">MR.  DEPUTY-SPEAKER:  ।  call  Shri  Chaturvedi.


